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 The learned Counsel for the petitioner desires to withdraw 

this writ petition with liberty to approach the Claims Tribunal 

under the Sikkim Greenfield Airport, Pakyong (Settlement of Claims 

for Loss and Damages) Act, 2018.  The petitioner is permitted to 

withdraw the same with liberty to approach the right forum. In case 

any such grievance is not redressed, the parties may take recourse 

to appropriate remedy in accordance with law. 
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